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Present $ $oa'ble Kr. B.P. 8in, Administrative Meffiber 
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For the applicant $ Dr. G. Rem, cotmeel 

br: the respondents $ Kr. L :Mhsriee, sOWsel 

The K.i,lo, 449/2001 has been filed for restoration 

of the 0.1. The M.A.Io.450/2001 has been filea for condonation 

ofdeley. 
I 

2. 	MaYing heazd the ide eol for the parties, both 

the.M,A9 are allowed. Let the O.A. be listed on 14.1.2003 for 

hearing. 
- - 

 10 ozder as to costs. 
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